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3. Uttar Pradesh Financial Cor­
poration in respect of the 
bank’s branches situated under 
the jurisdiction of the Bengal 
Circle of the Bank.

Expenditure Tas

‘ Shri Ram Krtahan Gupta: 
Shri D. C Sharma:
Shri L. Aehaw Singh:

16M. ^ Shri Hem Raj:

(Shri Pangarkar:
Shri Daljit Singh.

Shri Rajendra Singh:

Will the Minister of Finance be 
pleaded to state ti>e total amount of 
expenditure tax augm ents, collec­
tions and arrears, upto 31st December, 
1950 (State-wise)'

The Minister of FinAnte (Bhri 
Morarji De&ai): A statement giving 
the necessary 'nfcrmation is given 
below As figures are available only 
according to the charges of the Com­
missioners, they have been grouped 
together State-wise to the extent 
possible

(Figures in thousands of rupees)
Demand Collections Arrears 
raised madejipto aa on
upto 31- 12-1958 i-r-1959

31-12-1958

1 Assam, Tripura and Manipur 27 13 14
2 Andhra Pradesh 1092 13 1079
3 Bombay (excluding the districts of Nagpur and 

Bhandara) 1342 203 1139
4 Bihar and Onsta
5 Delhi and Rajasthan 221 1R3 38
6 Kerala and Coimbatore 20 • • 20

7 Madras (excljding Coimbatore District) 6 2 4
8 M y s o r e ................................... ........ 3 3
9 Madhya Pradesh and Districts of Nagpur and 

Bhandara 457 28 429

10 Punjab and Himachal Pradesh 349 22 327
11 Uttar Pradesh 97 10 «7
12 West Bengal 165 81 84

T otal 3779 558 *3221

* This includes the demand of R». 24*36 iskhs raistd during December, 1958.

S.
No.

State

The Minister «( Bdaeafiea (Dr. K. I .  
WurimaU): (a) No, Sir.

(b) and (c). Do not arise.

State Bank of India

1689. Shri Bam Krlshan Gupta: Will 
■the Minister of Finance be pleased to 
state the names of State Financial 
^Corporations with which the State 
Bank of India has entered into agrec- 
jnent whereby they can make use of 
ih e  services of the Bank for furnish­
ing reports on parties, processing 
applications, disbursing loans etc.?

The Minister of Finance (Shri 
Morarji Desai): The following State 
^Financial Corporations have entered 
into agency agreements with the State 
Bank of India under which the bank 
will act as the Corporations’ agent for 
■collecting reports on the industrial 
units, disbursing loans, collecting 
instalments e tc :

1 Bombay State Financial Cor­
poration

2. West Bengal Financial Cor­
poration




